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PFDepartment EPF Depatnent 

Custom DcpartmentCentral Warchouse Corporation 

Custorm Departmcnt 

Anup Kunar 

Comissioner of customs, General, ACC Mumbai 
Customs Zane-II 

Total 

Liquidator bm Iadepehdent TV LId.' 
IP Regd. No IBpÙRA-002/1P-NO0333/2017-18/10911 
734, Lawyers Shamber Block, Western Wing, 
Tis Hazari Court, Dlhi-i10054 
Emai Id:- sachanlawanalyst@gmail.com 

3315285 

2659499 

35965253 

6998485A68 

3315285 

2659499 

35965253 

466669160s 

8 NA 

NA 

NA 

NA 

NA 

NA 

100% 

0,07 

0.06 

0.77 

66507684 

NA 

NA 

NA 

2265286179 

NA 

NA 

NA 

The said liability arrise upon sdmission of claim, the notice receved 
from EPF Depar1ment regarding PF of employees. Therefore, the 
claim admited on the basis of refelting amount in balance sheet. It 
will be treated as govenment dues as per the provision of Law. 

Claim Admitted 

Claim Admitted 
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